IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

08.07.2026

Case No.

1 |H.BARIK |47812/2026(08.07.2026 |BLAPL/4855/2026 [10 | c |
2 |P.K.MOHANTY |47813/2026|08.07.2026 [BLAPL/4632/2026 |10 | c
3 |D.K.SAHOO |47819/2026|08.07.2026 [BLAPL/4974/2026 |10 | c |
4 |k NAYAK |47837/2026|08.07.2026 |CRLMP/679/2026 |10 | c |
5 |S PRADHAN 147842/2026|08.07.2026 |CMP/1044/2026 0 | c |
6 |a. pas |47863/2026|08.07.2026 WP (C)/32119/2024 |10 | c |
7 |S. SWAIN |47878/2026|08.07.2026 |WP(C)/8525/2026 |10 | c |
‘8 oHABHOT ‘47884/2026‘08.07.2026 WP (C) /18895/2025 ‘10 ‘ ‘c ‘
9 |T. K. NAYAK |47888/2026|08.07.2026 |WP(C)/15930/2026 |10 | c |
10 M. NAYAK 147890/2026 |08.07.2026 |WP(C)/19903/2026 |10 | c
11 |R. MALLICK  |47891/2026|08.07.2026 |WP(C)/19810/2026 |10 | c |
12 |T. K. NAYAK |47897/2026|08.07.2026 |WP(C)/20254/2026 |10 | c |
13 | omnaong  |47899/2026(08.07.2026  |WP(C) /20425/2026 |10 c

14 |k 47900/2026(08.07.2026 (WP (C)/20421/2026 |10 c

15 47901/2026 (08.07.2026 [WP(C) /20419/2026 |10 c

16 |S.SWAIN 147915/2026 |08.07.2026 |FAO/639/2026 0 | c |
17 |M.NAYAK 147918/2026|08.07.2026 |[RSA/627/2025 0 | c |
18 |G B PARIDA  |47925/2026(08.07.2026 |WP(C)/9017/2014 |10 | c |
19 |MD ABID 147928/202608.07.2026  |CRLA/211/2004 0| v
20 |T BAG 147930/202608.07.2026 |[0JC/7129/1994 0| u |
21 |J P KAR 147933/2026(08.07.2026  |[WP(C)/14693/2014 [10 | S
22 |G C JENA 147934/2026(08.07.2026  |[WP(C)/13326/2015 [10 | c |
23 |M NAIK 147936/202608.07.2026 |FAO/664/2019 0| u |
24 |L ACHARI 147939/202608.07.2026 |RSA/158/2023 0| u |
25 |B K PARDHI  |47941/2026|08.07.2026 |WP(C)/19546/2017 |10 | S
26 |B MAHALI 147942/2026|08.07.2026  |[WP(C)/19494/2020 |10 | c |
27 |J LENKA 147945/2026(08.07.2026 |[WP(C)/1990/2026 |10 | c |
28 |A B MALLICK |47947/2026|08.07.2026 |[CMP/1031/2025 0 | o
29 |B DAS 147948/2026(08.07.2026 |WP(C)/7838/2026 |10 | c |
30 |A B MALLICK |47951/2026|08.07.2026 |WP(C)/20525/2026 (10 | u |




31 |A B MALLICK |47953/2026|08.07.2026 |WP(C)/20302/2026 |10 | v
32 |A B MALLICK |47954/2026(08.07.2026 |WP(C)/20733/2026 |10 | v
33 |s K DAS 147956/202608.07.2026  |[WP(C)/19652/2026 |10 | c |
34 |J LENKA 147958/2026(08.07.2026  |[WP(C)/20210/2026 [10 | c |
35 |M M NAYAK 147959/202608.07.2026  |[WP(C)/20208/2026 |10 | c |
36 |G C BARIK 147960/202608.07.2026  |[WP(C)/20566/2026 |10 | c |
37 |B NAYAK 147961/2026(08.07.2026  |ABLAPL/5634/2025 [10 | u |
38 |B NAYAK 147962/202608.07.2026  |ABLAPL/6545/2026 |10 | u |
39 |B NAYAK 147964/202608.07.2026  |ABLAPL/5634/2025 |10 | v
140 |L D SAHOO 147965/202608.07.2026  |CRLREV/423/2025 |10 | v
41 |B K PARDHI  |47967/2026|08.07.2026 |WP(C)/35275/2025 |10 | u |
‘42 ﬁéﬂgéATRA ‘47979/2026‘08.07.2026 WP (C)/18716/2026 ‘10 ‘ ‘c ‘
43 |N.D.TRIPATHY |47990/2026|08.07.2026 |WP(C)/19308/2026 |10 | c |
44 |S.MOHARANA  |47993/2026|08.07.2026 |[RPFAM/337/2025 |10 | c |
45 |M.MOHANTY 147995/2026|08.07.2026 |TRP(C)/172/2026 |10 | c |
46 |SARAT DASH  |48003/2026|08.07.2026 |CRLREV/993/2025 |7 | SR
47 [T KOMBR 148004/2026(08.07.2026  |BLAPL/2209/2026 |7 u

4 (a7 KOMBR T 148005/2026(08.07.2026  |wE (C) /20046/2026 |7 U

49 |D.K.MOHANTY [48013/202608.07.2026 |FAO/664/2019 o | c |
50 |B.DAS 148023/2026(08.07.2026  |ABLAPL/4835/2026 |10 | c
51 |B.DAS 148025/2026(08.07.2026  |ABLAPL/3943/2026 |10 | c
52 |C.R.SATAPATHY [48034/2026(08.07.2026 |BLAPL/4923/2026 |10 | c |
53 |C.R.SATAPATHY [48037/2026(08.07.2026 |BLAPL/5035/2026 |10 | c |
54 |R MOHANTY 148044/2026(08.07.2026  |[WP(C)/33518/2023 |10 | u |
55 |B N SARANGI |48045/2026(08.07.2026 |WP(C)/42471/2023 |10 | u |
56 |G R JENA 148046/2026(08.07.2026 |CRLA/129/2005 0| u |
57 |S D JENA 148050/202608.07.2026  |[WP(C)/33243/2022 |10 | u |
58 |M. D. BISWAL |48051/2026|08.07.2026 |WP(C)/8925/2026 |10 | c |
59 |s D JENA 148053/202608.07.2026  [WP(C)/32587/2022 [10 | o
60 |S D JENA 148056/2026|08.07.2026 WP (C)/33241/2022 |10 | u |
61 |T. SWAIN 148057/2026|08.07.2026 |WP(C)/16868/2026 |10 | c |
62 |B BEHERA 148058/202608.07.2026  |CRLMP/991/2022 |10 | o
63 |N. SAHOO |48059/2026|08.07.2026 |WP(C)/16554/2026 |10 | c |
64 |P BEHERA |48060/2026|08.07.2026 |WP(C)/12193/2014 |10 | o
65 |D D NAIK 148065/202608.07.2026  |[WP(C)/19979/2026 |10 | o
66 |T SAHOO 148066/2026|08.07.2026 |WP(C)/20026/2026 |10 | o
67 |A K MOHANTY |48067/2026|08.07.2026 |WP(C)/20679/2026 |10 | o
68 |J P KAR 148068/2026|08.07.2026 |WP(C)/20423/2026 |10 | o
69 |J P KAR 148069/202608.07.2026  |[WP(C)/20353/2026 |10 | CH
70 |J P KAR 148070/202608.07.2026  [WP(C)/20351/2026 |10 | U
71 [ R PANDA 148071/2026|08.07.2026 |CRLA/756/2025 0 | S




72 | DAS 148072/2026(08.07.2026  |CONTC/3446/2026 |10 | v
73 |M NAIK 148073/2026(08.07.2026 |WP(C)/20036/2026 |10 | .
74 |J R NAYAK |48074/2026 |08.07.2026  [BLAPL/1572/2026 |10 | .
175 |A SAHOO 148075/202608.07.2026 |FAO/647/2026 0| v
76 |A SAHOO 148076/202608.07.2026 |FAO/637/2026 0| v
77 |A SAHOO 148078/202608.07.2026 |FAO/700/2026 0| v
78 |D BISWAL 148079/202608.07.2026 |FAO/776/2026 0 | u |
79 |D BISWAL 148080/2026(08.07.2026  |[FAO/777/2026 0 | u |
80 |D BISWAL 148081/202608.07.2026 |FAO/781/2026 0 | v
81 |D BISWAL 148082/2026|08.07.2026 WP (C)/19873/2026 |10 | v
82 |J D MUDULI  |48083/2026|08.07.2026 |WP(C)/20373/2026 |10 | u |
83 |P BEHERA 148084/2026|08.07.2026 |WP(C)/20616/2026 |10 | SR
84 |T SRHOO 148085/2026 |08.07.2026 |WP(C)/22767/2024 |10 | SR
85 |P K MISHRA  |48086/2026|08.07.2026 |ABLAPL/10174/2025[10 | SR
86 |R K BARIK |48087/2026|08.07.2026 |ABLAPL/4242/2026 |10 | SR
87 |R K BARIK |48089/2026|08.07.2026 |ABLAPL/7440/2026 |10 | SR
88 |R K BARIK 148090/202608.07.2026  |[WP(C)/20819/2026 |10 | o
89 |R K BARIK 148092/202608.07.2026  |[WP(C)/20817/2026 |10 | o
90 |R K BARIK 148093/2026|08.07.2026 |ABLAPL/7442/2026 |10 | CH
91 |R K BARIK |48095/2026 (08.07.2026  |ABLAPL/7441/2026 [10 | o
92 |[K C PANDA 148096/2026 |08.07.2026 |WP(C)/6073/2026 |10 | CH
93 |DK PANDA 148099/2026 08.07.2026 |FAO/760/2026 0 | c
94 |DK PANDA 148100/2026 |08.07.2026 |[FAO/726/2026 0 | c
95 |L MOHANTY 148101/2026|08.07.2026 |[FAO/707/2026 0 | c
96 |NK ROUT 148102/2026 |08.07.2026 |FAO/452/2025 0 | c
97 |D.SWAIN |48103/2026 (08.07.2026 |WP(C)/20960/2022 [10 | c |
98 |M.R.ROUTRAY |48110/2026(08.07.2026 |WP(C)/25305/2011 [10 | c |
99 |A.DAS 148111/202608.07.2026 |WA/1887/2025 0| lc |
‘100 P.K.MOHANTY ‘48112/2026‘08.07.2026 RPFAM/158/2026 ’7 éAggéi;gs‘ ‘
101 |D P DASH |48114/2026 |08.07.2026  |ABLAPL/7393/2026 |10 | c
102 |[H K PANDA 148116/2026(08.07.2026 |[RSA/161/2013 0 | S
1103 R BHUYAN 148117/202608.07.2026 |TRP(C)/469/2022 |10 | v
104 |B MOHAPATRA |48118/2026(08.07.2026 |0JC/12178/1997 |10 | u |
105 |B MOHAPATRA |48119/2026(08.07.2026 |0JC/12180/1997 |10 | u |
106 |B MOHAPATRA |48120/2026(08.07.2026 |0JC/12179/1997 |10 | u |
1107 |D P DASH 148121/2026|08.07.2026 |WP(C)/8509/2012 |10 | S
108 |S K MOHANTY [48122/2026(08.07.2026 |FAO/220/2006 0| u |
1109 |D P DASH 148123/2026(08.07.2026  |[WP(C)/22043/2015 [10 | u |
110 [D. P. DASH  |48124/2026/08.07.2026 |BLAPL/4551/2026 |10 | c |
111 [GANESH SAHOO [48125/2026(08.07.2026 |ABLAPL/7434/2026 |10 | c |
112 |D P DASH 148126/2026|08.07.2026 |WP(C)/8508/2012 |10 | o
113 [N MALLICK |48127/2026|08.07.2026 |WP(C)/17244/2019 |10 | u |
114 [N MALLICK 148128/2026|08.07.2026 |WP(C)/8903/2019 |10 | u |




115 |B K SENDHA  |48129/2026/08.07.2026 |WP(C)/23353/2023 |10 | R
1116 |M.MOHANTY 148130/2026(08.07.2026  |ABLAPL/7403/2026 [10 | c |
117 |s S BISWAL  |48131/2026|08.07.2026 |FA/359/1986 0| v
1118 |M.MOHANTY 148132/2026(08.07.2026  |ABLAPL/7396/2026 |10 | c |
1119 M MOHANTY 148133/2026(08.07.2026 |ABLAPL/7634/2026 |10 | c |
1120 |A K PANDA 148134/2026(08.07.2026 |FAO/459/2026 0 | .
121 M MOHANTY 148135/2026(08.07.2026  |ABLAPL/7625/2026 |10 | c |
1122 |S SAHOO 148136/2026(08.07.2026 |CRLREV/686/2025 |10 | u |
1123 [P K PANI |48137/2026|08.07.2026 |WP(C)/18059/2026 (10 | v
124 [P K PANI 148138/2026|08.07.2026 |WP(C)/18055/2026 (10 | v
125 [P K DASH 148139/2026|08.07.2026 |WP(C)/20326/2026 |10 | u |
126 K R SAHOO 148140/2026|08.07.2026 |WP(C)/19280/2026 (10 | SR
127 |A S PAUL 148141/2026|08.07.2026 |WP(C)/18470/2026 |10 | SR
128 M K NAYAK |48142/2026|08.07.2026 |WP(C)/19145/2026 |10 | SR
129 A B MALLICK |48143/2026|08.07.2026 |[CMP/1069/2026 0 | SR
130 |A B MALLICK |48144/2026|08.07.2026 |CRLMC/2135/2026 (10 | SR
131 |A B MALLICK |48145/2026|08.07.2026 |CRLMC/2137/2026 |10 | SR
132 M BEHERA 148146/2026(08.07.2026  |TRP(C)/3/2026 0 | o
133 |A K BISWAL  |48147/2026(08.07.2026 |WP(C)/17900/2026 |10 | o
134 A S PAUL |48148/2026(08.07.2026 |TRPCRL/107/2024 [10 | v
1135 |G SAHOO 148149/2026 |08.07.2026 |ABLAPL/3304/2026 |10 | o
136 |[H K MALLICK |48150/2026(08.07.2026 |WP(C)/12833/2026 |10 | o
137 |S SAMANTRAY |48151/2026(08.07.2026 |WP(C)/2038/2026 |10 | R
138 |o SUNDARAY  [48152/202608.07.2026 |CMP/871/2026 0 | R
139 [P K MALLICK [48153/202608.07.2026 |WP(C)/20244/2026 |10 | R
140 R PRADHAN |48154/2026 (08.07.2026  |WP(C)/19968/2026 |10 | o
| | | Total 11388

N I C (Software Team)




